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at Dahej. Further, the air assets at Coast Guard Air Station at Daman located 40
nautical miles south of Hazira are also available if needed at short notice. Hence,

it was decided not to set up a Coast Guard station at Hazira.
Programmes for development of rural areas in frontier districts

963. SHRI MAHENDRA SINGH MAHRA: Will the Minister of DEFENCE be
pleased to state:

(a) the details of programmes being implemented by the Ministry for
development of rural areas in frontier districts of the country along with the names

of these programmes;

(by the district-wise number of schemes of the State for which funds have
been allotted to the frontier districts of Uttarakhand from year 2011 till date;

(¢)  whether the Ministry, keeping in view the geographical hardships of hilly
districts of Uttarakhand, would allocate more funds for development of the frontier

districts of the State; and
(dy  if so, the details of development blocks included under these programmes?

THE MINISTER OF DEFENCE (SHRI AK. ANTONY): (a) to (d) Mimstry
of Defence does not implement any specific programme for development of rural

areas in frontier districts.
CBI inquiry in Augusta Westland VVIP helicopter deal

964 SHRI M. VENKAIAH NAIDU: Will the Minister of DEFENCE be pleased
to state:

(a)  whether it is a fact that the CBI is inquiring into the charges of unethical
dealings by an Italian company in the sale of 12 Augusta Westland helicopters to
the Ministry of Defence;

(by  whether it 1s also a fact that bribes were paid to Indian people including
former Air Chief to win the contract and whether Government is aware that the

CEO of Finmeccanica has been arrested by the Italian Government;

(¢)  whether it is also a fact that he has received communications from
the Members of Parliament about this scam and if so, what is the action taken

thereon;
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(dy  whether any probe has been conducted by the Ministry based on the

communications from the MPs; and
(e) if so, the details thereof and if not, the reasons therefor?
THE MINISTER OF DEFENCE (SHRI AK. ANTONY): {(a) Yes, Sir.

(by  Following reports of the arrest of the Chief Executive of Finmeccanica
in connection with the investigations in Italy regarding alleged wrong doing and
unethical conduct by M/s Finmeccanica, parent company of M/s Agusta Westland,
UK., the CBI was asked on February 12, 2013 to conduct an enguiry into the
matter. The CBI has registered a Preliminary Enquiry (PE) on February 25, 2013

in this matter.

(c) to (e) While the Ministry of Defence (MoD) had received a letter dated
14th December, 2012 from Shri Prakash Javadekar, Member of Parliament (Rajya
Sabha) on the subject matter, media reports relating to alleged payment of kickbacks/
bribes by M/s Finmeccanica started surfacing since February, 2012. Hver since then,
MoD has pursued the matter with the Embassy in Rome to get credible information
regarding the status of mvestigation and authenticity of the documents/records being
cited in various media reports. Given the independence of the Italian Judiciary from
the executive and the preliminary investigations being covered by 'Secrecy' clause
under the Italian law, no concrete information was received. The matter was also
taken up, through the MEA with the UK. Government in view of the alleged
involvement of a British consultant and the fact that the contract had been signed
with M/s Agusta Westland, UK. The UK side informed MEA that they have not
launched any investigation and are awaiting the results of the Italian investigation
in order to ascertain whether any further action needs to be taken. MoD had, thus,

taken prompt action to seek factual information from the concerned Authorities.

Moving Army from close to human habitations in

Jammu and Kashmir

965. PROF. SAIF-UD-DIN S0OZ: Will the Minister of DEFENCE be pleased
to state:

(a)  whether Government is aware that in Jammu and Kashmir there are
situations where people would like the Army to wvacant the land close to human

habitations and settle in the hinterland as per requirement; and



